Title: Regarding an article published in the NCERT journal by the Secretary, Ministry of Human Resource
Development.
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- 'Education in Human values' fear ¢ & # @ie s § : "The greatest damage to our intellectual freedom has been
caused by traditional religions especially by those which have a single holy book from which they derive their
authority. "
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SHRI BALBIR SINGH : He should be dismissed immediately.
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SHRI S. JAIPAL REDDY : Sir, he has raised a very important and sensitive matter. This article was written by none
other than the Secretary, Ministry of Human Resource Development. It was published in the official document of the
Ministry.

Sir, we have the tradition of respecting all religions. We do not compare one religion with another and put one
religion or some religions in a bad light which was done by none other than the Secretary, Ministry of Human
Resource Development. That is the point and he did not do it in his private capacity. It was done in an official organ.
His public explanation was that it was his personal view. How can a Secretary express his personal view in an
official article? It has hurt the sentiments of not only the Muslims and Christians but also Sikhs and many others.
Sir, what is this happening in the Ministry of Human Resource Development?
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SHRI S. JAIPAL REDDY : How can he be Secretary of the Ministry of Human Resource Development?
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MR. DEPUTY-SPEAKER: Mr. Minister, do you want to say something?

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, | would bring it to the notice of the Minister of Human Resource Development. | cannot
react on this issue. Shri Jaipal Reddy goes out and comes up with some new point.

SHRI S. JAIPAL REDDY : This matter has been published in the press.
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MR. DEPUTY-SPEAKER: You take note of it and find out.

SHRI PRAMOD MAHAJAN: | have already said it. ...(Inferruptions)
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MR. DEPUTY-SPEAKER: He has already said that he would bring it to the notice of the HRD Minister.
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MR. DEPUTY-SPEAKER: What else can | do?
...(Interruptions)
MR. DEPUTY-SPEAKER: He has already responded. How many times do you want him to react?
...(Interruptions)
MR. DEPUTY-SPEAKER : Please resume your seats.
...(Interruptions)

MR. DEPUTY-SPEAKER: He has already mentioned that the matter would be brought before the Minister
concerned.

...(Interruptions)
MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.48 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.

14.06 hrs
The Lok Sabha re-assembled at six minutes
past Fourteen of the Clock.
(Mr. Speaker in the Chair)



